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NARAIxV ): (a ) and (b ).  Mr. Justice
Lam ba was operated upon in the Post­
graduate Institute o f M edical E^duca- 
tion & Research, Chandigarh for disease 
o f ga ll bladder on 19-11-1976. He died 
on 27-11-1976. A llegations regarding 
the quality and adequacy o f treatment 
administered to Mr. Lamba were made 
and keeping these in view\ the G ov­
ernment appointed a Commission con­
sisting o f Mr. Justice V. S. Deshpande 
as Chairman and Dr. P. P. Goel, D irec­
tor General o f Health Services as 
M em ber to inquire into the circum ­
stances leading to the death of Mr. 
Justice Lamba.

(c ) to (e ). The report of the Com ­
mission has been received and is under 
examination. The details of the e x ­
penditure which has been incurred are 
being collected.

Distress Selling of Round Steel Bars

2291. S H R I K . A . R A J A N :
S H R I C. K . C H A N D R A P P A N : 

W ill the M in ister o f S TE E L A N D  
M IN E S  be pleased to state:

(a ) w hether Governm ent's attention 
has been drawn to the reported dis­
tress selling of 3,000 tonnes o f 14 mm 
round steel bars by Hindustan Steel 
L im ited  describing as “ rusty” ;

(b ) i f  so, the facts thereof;

(c ) whether any enqu iry has been 
instituted into tiiis .d ea l; and

(d ) i f  so. the findings thereof ana 
action taken thereon?

TH E  M IN IS T E R  OF STE E L A N D  
M IN E S  (S H R I B IJU  P A T N A IK )  (a ) 
and (b ) :  Hindustan Steel L im ited
disposed o f by inviting quotations, 
6251 tonnes of 14 mm round steel bars 
which w ere  defective  in nature and 
w ere  ly in g  in stock fo r m ore than

six months. Their details are as 
fo llow s ; —

Calcutta zone 

W estern zone 
South zone 
North zone

2,500 tonnes 

2,682 tonnes 
413 tonnes 
230 tonnes

North -C en tra l zone 249 tonnes 
North-W estern  zone 177 tonnes

T o ta l:—  6.251 tonnes

(c ) and (d ) ;  N o specific cases o f 
“ m alpractice ’ ' have been brought to 
the notice o f this M in istry and, as 
such, the question o f institutinj; any 
enquiry does not arise.
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Tours Undertaken by Central Pro­
vident Fund CoHMnissioner

2293. SHRI SH IV  N A R A IN  SAR - 
S U N IA : W ill the M inister of P A R ­
L IA M E N T A R Y  A F F A IR S  A N D  L A B ­
OUR be pleased to state:

(a ) whether the tours undertaken 
by the Central Provident Fimd Com­
missioner during the emergency ex ­
ceeded the number o f tours under­
taken during the last six years;

(b ) if  not, the number of tours 
undertaken SLnd the purpose of each

'^tour; and

(c ) the outcome of these tours? 
1205 LS— 4.

TH E M IN IS T E R  OF P A R L IA M E N - 
T A R Y  A F F A IR S  A N D  LA B O U R  
(S H R I R A V IN D R A  V A R M A ):  The
Providen t Fund Authorities have re­
ported as under:

(a ) No.

(b ) and (c ).  37 tours bet^y-een July,
1975 to March, 1977. The purpose o f 
the tours were in te r alia, as under: —

( i )  meetings of:

(a ) Central Board of Trustees.

(b ) Budget Sub-Committee.

(c ) Building Sub-Committee.

( i i )  setting up of sub-offices in 
the various Regional Offices o f the 
Organisation.

( i i i )  construction of office build­
ings/staff quarters at various 
centres;

( iv )  meetings arranged w ith  
officers of State Governments to 
discuss pending recovery/prosecu­
tion cases;

(v )  meetings w ith  employers*
Organisation.

( V i )  m e e t in g s  w it h  e m p lo y e e s *
o rg a n is a t io n s ;

(v i i )  meetings w ith officers at
various levels;

(v i i i )  official inspections 
various regional offices;

o f

Appropriate instructions were issu­
ed to Regional Commissioners, P ro v i­
dent Fund Inspectors and other 
officers on the spot during the perio­
dical visits on the various problems 
faced by them. Also, wherever neces­

sary, fo llow  up action was taken.




